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accounts in short term deposits Tor 46 days in
accordance with the instructions provided by
this Ministry. Detailed guidelines are under
finalisation and shall be published in the
schenie for establishing aad meintainiag the
Environment Reliel Fund.

(h) and (¢) The news report has highlighted
the foltowing issues:

(i) stagnation of Rs. 2% crores of
Envirenment Relietl Fund with insurance
companics in absence of guidelines;

(ii) absence of instructions {or investing the
fund; and

(iity non-compliance by Public Sector Units.
Regarding issues (i) & (1) according to
the available statistics, so Far the
contribution forwards ERF is Rs. 18
crore, The money is beg reinvesied
regularly in short-term deposits and has
carncd a sum ol Rs. 2,11 crores as
interest. Detailed maodalities to reinvest
the fund have been incorporated in the
scheme, under  preparation,  for
establishment of ERF.

{iiv) So far, except Tor one case, none of the
Public Sector Units have sought
exemption under the Act. A lew Public
Sector Units have alecady taken out un
insurance policy. Necessary instructions
to the State Governments, who have been
delegated  with powers (o give
appropriate directions, have been issued
to ensure compliance by Public Sector
Units.

(d) The use of the Environment Relief Fund
is restricted for imeeting any claims beyond the
lHability of the insurer under the Public Linbility
Insurance Act, and cannot be diverted (o
development purposes,

Catering/Vending ete, Stalls at Ruilway
Stations

1539, SHRI JALALUDIN ANSARI:
Will the Minister of RAILWAYS be pleased
1o state:

(n) the names of the contractors holding the
catering/vending, book stalls, miscellancous
Article Stalls and fresh juice stalls in Northern
Railway (Station and division-wise); *
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(b) the dates ol allotment and execution of
the agreements in cach case as mentioned in
part G ubove;

() the details with names of the contractors
whase period ol agreement expired and not
renewed within the stipulaled period in cach
division of Northern Railway; and

() the detils thereot?

T MINISTER OF RAILWAYS (S1IRI
C.K. JAFFER SHARIEF): (a) 10 (d) The
infermuation is being collected and will be laid
on the Table of the Sabha.

Fruit Mlants on forest land

1540, SHIRI BHUPINDER SING!H MANN:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(1) whether Government envisage the idea
ol growing fruit-plants on the forest land which
1s not only helpful in fruit production but also
ceo-friendly;

() 11 so, the details thereol; and

(¢) whether such lorest land would be given
on lease, it required?

THI. MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SR KAMAL NATH): (a) to (¢)
The principal aim of the national Forest Policy
1URS is 10 ensure environmental stability and
nisintenunce of ccological balance through
afforestation. Accordingly, such suitable fruit
trees as would fit in with the overall scheme of
afforestalion may be planted on forest lands. It
iy not, however, proposed ta lease forest lands
for horticultural purposes.

Projects under implementation in Paradip
Port
1541, SHRI SANATAN BISI: Will the
Minister of SURTFACE TRANSPORT be
pleased 1o stle:

() what wre the important Projects under
implementation in Pacadip Port (Orissa); and

(h) the details thereof?

THIE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRY JAGDISH TYTLERY): () and (b) The
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lfToHowing important projects are under
implementation in Paraddip Port;

(i) Construction of a Multi-purpose Cargo
Berth at an estimated cost ol Rs. 26.36
crores sanctioned by the Government on
13.8.1992.

(i) Creation ol mechanised coal handling
facitity at anestimated cost ol Rs. 58741
crores sunctioned by the Government on
23.4.1993.
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